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Election Commission of India

NOTIFICATION

Nirvachan Sadan, Ashoka Road, New Delhi-110001/Dated 9™ October, 2020

17Asvina, 1942 (Saka)

No. 434/ES-1/BR-HP/2019—In exercise of the powers conferred by sub-section (1) of
section 22 of the Representation of the People Act, 1951 (43 of 1951), the Election Commission
hereby appoints, in addition to the officers appointed by its notification No. 434/ES-1/BR-HP/2019,
dated 19" February, 2019, each of the officers of the Government of Bihar as specified in column (2)
of the Table below as Assistant Returning Officer to assist the Returning Officer of the
Parliamentary Constituency in the State of Bihar, as specified in the column 1 of the said table, in the
performance of the functions of such Returning Officer:-

TABLE
Number and Name of Assistant Returning Officer
Parliamentary
Constituency

1

2

01-Valmiki Nagar

10. District Supply Officer, West Champaran, Bettiah

11. District Education Officer, West Champaran, Bettiah

12. District Transport Officer, West Champaran, Bettiah

13. District Minority Welfare Officer, West Champaran, Bettiah

14. Sub-Divisional Public Grievance Redressal Officer, Narkatiaganj

15. District Welfare Officer, West Champaran, Bettiah

16. Sub-Divisional Public Grievance Redressal Officer, Bagaha

17. District Programme Officer, Madhyan Bhojan Yojana (Education
Department), West Champaran, Bettiah

18. Executive Officer, Nagar Parishad, Bettiah

19. District Programme Officer, Establishment (Education
Department), West Champaran, Bettiah

20. Manager, Bettiah Raj, Bettiah

21. District Programme Officer, Sarva Shiksha Abhiyan (Education
Department), West Champaran, Bettiah

By order,
PRAMOD KUMAR SHARMA,
SECRETARY .
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